
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK        

Realisation of Court Fees received towards 

NOT READY Certified Copy Applications        

Date : 24.06.2022  

SL

. 

No

. 

Name of 

Applicant 
C.A.No. 

Date of 

Applicatio

n 

Case No. 

Cour

t 

Fee 

Typ

e 

Rejec

t 

Statu

s 

   

1 S K BEHERA 
42970/202

2 
24.06.2022 WP(C)/1218/2022 1 O 

    

2 B.K.PADHI 
42971/202

2 
24.06.2022 WP(C)/22731/2018 5 U 

    

3 B.K.PADHI 
42972/202

2 
24.06.2022 WP(C)/22735/2018 5 U 

    

4 B.K.PADHI 
42973/202

2 
24.06.2022 WP(C)/1011/2019 5 U 

    

5 B K PADHI 
42974/202

2 
24.06.2022 WP(C)/22745/2018 5 U 

    

6 B.K.PADHI 
42975/202

2 
24.06.2022 WP(C)/22709/2018 5 U 

    

7 B.K.PADHI 
42976/202

2 
24.06.2022 WP(C)/19387/2018 5 U 

    

8 S K BISWAL 
42977/202

2 
24.06.2022 

WPC(OAC)/3756/201

1 
4 U 

    

9 S K BISWAL 
42978/202

2 
24.06.2022 WP(C)/39628/2021 4 U 

    

10 K N SAHOO 
42979/202

2 
24.06.2022 CRLMC/2854/2021 10 U 

    

11 D K JENA 
42980/202

2 
24.06.2022 WP(C)/16094/2006 5 U 

    

12 D K JENA 
42981/202

2 
24.06.2022 ABLAPL/2907/2021 5 U 

    

13 M MISHRA 
42982/202

2 
24.06.2022 MACA/801/2020 5 U 

    

14 P L MISHRA 
42983/202

2 
24.06.2022 WP(C)/14647/2022 5 U 

    

15 P L MISHRA 
42984/202

2 
24.06.2022 WP(C)/14651/2022 5 U 

    

16 P L MISHRA 
42985/202

2 
24.06.2022 WP(C)/14649/2022 5 U 

    

17 P L MISHRA 
42986/202

2 
24.06.2022 WP(C)/14648/2022 5 U 

    



18 C R PATTANAIK 
42987/202

2 
24.06.2022 WP(C)/14098/2022 10 U 

    

19 S ADHIKARY 
42988/202

2 
24.06.2022 RPFAM/135/2018 5 U 

    

20 S ADHIKARY 
42989/202

2 
24.06.2022 MATA/97/2018 5 U 

    

21 M. NAYAK 
42994/202

2 
24.06.2022 WP(C)/30644/2011 10 C 

    

22 
ACHYUTANANDA 

PATTANAIK 

42998/202

2 
24.06.2022 WP(C)/11134/2022 10 C 

    

23 R. K. SAHOO 
42999/202

2 
24.06.2022 WP(C)/8685/2022 10 C 

    

24 MANASI DAS 
43025/202

2 
24.06.2022 WP(C)/7338/2014 10 C 

    

25 
DR.PURUSOTTAM 

CHULI 

43030/202

2 
24.06.2022 WP(C)/13404/2022 10 C 

    

26 SK.MEHRULLA 
43031/202

2 
24.06.2022 CMP/367/2019 10 C 

    

27 
MR. SANJIT 

KU. DAS 

43034/202

2 
24.06.2022 BLAPL/4293/2021 10 C 

    

28 
BIJAYA KUMAR 

SETHI 

43055/202

2 
24.06.2022 WP(C)/13815/2022 10 C 

    

29 G.R. DAS 
43061/202

2 
24.06.2022 WP(C)/12058/2022 10 C 

    

30 H.K.MOHANTA 
43078/202

2 
24.06.2022 WP(C)/6400/2013 10 C 

    

31 MANASI PANDA 
43081/202

2 
24.06.2022 WP(C)/15031/2022 10 C 

    

32 A. PATTNAIK 
43082/202

2 
24.06.2022 CRLMP/862/2022 10 C 

    

33 H.JENA 
43083/202

2 
24.06.2022 WP(C)/6400/2013 10 C 

    

34 MANASI PANDA 
43084/202

2 
24.06.2022 WP(C)/15030/2022 10 C 

    

35 MANASI PANDA 
43086/202

2 
24.06.2022 WP(C)/15028/2022 10 C 

    

36 MANASI PANDA 
43088/202

2 
24.06.2022 WP(C)/15024/2022 10 C 

    

37 C.R.SWAIN 
43089/202

2 
24.06.2022 WP(C)/1961/2013 10 C 

    

38 MANASI PANDA 
43090/202

2 
24.06.2022 WP(C)/15016/2022 10 C 

    

39 
AJIT CH 

MOHAPATRA 

43091/202

2 
24.06.2022 WP(C)/10524/2022 10 C 

    

40 A.K. SAHOO 
43099/202

2 
24.06.2022 RSA/298/2017 10 C 

    

41 N.SAHOO 43100/202 24.06.2022 WP(C)/13616/2022 10 C 
    



2 

42 R.R. NAYAK 
43107/202

2 
24.06.2022 ABLAPL/2872/2020 10 C 

    

43 P.K. MOHANTY 
43112/202

2 
24.06.2022 ABLAPL/9086/2020 10 C 

    

44 S.K.SAHU 
43114/202

2 
24.06.2022 WP(C)/5591/2013 10 C 

    

45 N.SAHOO 
43118/202

2 
24.06.2022 WP(C)/5876/2013 10 C 

    

46 B.K.DAS 
43121/202

2 
24.06.2022 WP(C)/11223/2022 10 C 

    

47 A K PARIDA 
43134/202

2 
24.06.2022 FAO/279/2011 5 U 

    

48 D.SAMAL 
43143/202

2 
24.06.2022 OJC/15984/1997 10 C 

    

49 J.K.MISHRA 2 
43144/202

2 
24.06.2022 WP(C)/14541/2022 10 C 

    

50 D.SWAIN 
43152/202

2 
24.06.2022 WP(C)/18799/2021 10 C 

    

51 P.PANDA 
43153/202

2 
24.06.2022 ABLAPL/6102/2022 10 C 

    

52 G.R.PATRA 
43155/202

2 
24.06.2022 ABLAPL/6099/2022 10 C 

    

53 A.DASH 
43157/202

2 
24.06.2022 ABLAPL/6098/2022 10 C 

    

54 B. MOHANTY 
43158/202

2 
24.06.2022 ABLAPL/6039/2022 10 C 

    

55 S.DASH 
43163/202

2 
24.06.2022 ABLAPL/6094/2022 10 C 

    

56 
BRAJA MOHAN 

SARANGI 

43169/202

2 
24.06.2022 WP(C)/15066/2022 10 C 

    

57 RAHUL SETHI 
43170/202

2 
24.06.2022 ABLAPL/5967/2022 10 C 

    

58 A. K. MOHANTY 
43173/202

2 
24.06.2022 ABLAPL/5970/2022 10 C 

    

59 
BRAJA MOHAN 

SARANGI 

43174/202

2 
24.06.2022 WP(C)/14278/2022 10 C 

    

60 
S. R. 

PATTNAIK 

43175/202

2 
24.06.2022 ABLAPL/5975/2022 10 C 

    

61 B. PANDA 
43180/202

2 
24.06.2022 ABLAPL/5981/2022 10 C 

    

62 R.PANDA 
43183/202

2 
24.06.2022 ABLAPL/6087/2022 10 C 

    

63 M.R.DASH 
43191/202

2 
24.06.2022 ABLAPL/6033/2022 10 C 

    

64 R.C.ROUT 
43193/202

2 
24.06.2022 WP(C)/2547/2022 10 C 

    



65 R.K.MOHAPATRA 
43196/202

2 
24.06.2022 WP(C)/15669/2012 10 C 

    

66 SARAT DASH 
43197/202

2 
24.06.2022 ABLAPL/6020/2022 10 C 

    

67 BIKRAM BEHERA 
43203/202

2 
24.06.2022 WP(C)/12277/2015 5 U 

    

68 BIKRAM BEHERA 
43204/202

2 
24.06.2022 WP(C)/12277/2015 5 U 

    

69 BIKRAM BEHERA 
43205/202

2 
24.06.2022 WP(C)/28125/2011 5 U 

    

70 R. K. BARIK 
43208/202

2 
24.06.2022 WP(C)/14761/2012 10 C 

    

71 
DEBENDRA 

SWAIN 

43209/202

2 
24.06.2022 WP(C)/15523/2015 10 C 

    

72 H. K. MOHANTA 
43210/202

2 
24.06.2022 WP(C)/7002/2012 10 C 

    

73 S.BEHERA 
43211/202

2 
24.06.2022 WP(C)/18868/2013 10 C 

    

74 R. K. SAHU 
43212/202

2 
24.06.2022 WP(C)/11131/2022 10 C 

    

75 R.K.MANGARAJ 
43216/202

2 
24.06.2022 WP(C)/18866/2013 10 C 

    

76 S. K. MOHANTY 
43218/202

2 
24.06.2022 WP(C)/14286/2016 10 C 

    

77 R.K.MANGARAJ 
43219/202

2 
24.06.2022 WP(C)/18867/2013 10 C 

    

78 R.K.MANGARAJ 
43221/202

2 
24.06.2022 WP(C)/18868/2013 10 C 

    

79 R.K.MANGARAJ 
43224/202

2 
24.06.2022 WP(C)/18869/2013 10 C 

    

80 P.K.DASH 
43227/202

2 
24.06.2022 WP(C)/10143/2022 10 C 

    

81 
P. K. 

MOHAPATRA 

43228/202

2 
24.06.2022 CRLREV/229/2020 10 C 

    

82 
RAMAKANT 

MOHANTY 

43231/202

2 
24.06.2022 WP(C)/33284/2021 10 C 

    

83 B.B.BEHERA 
43233/202

2 
24.06.2022 WP(C)/35814/2020 10 C 

    

84 
P.C.CHHINCHAN

I 

43238/202

2 
24.06.2022 BLAPL/4829/2022 10 C 

    

85 B.B.BEHERA 
43239/202

2 
24.06.2022 WP(C)/35814/2020 10 C 

    

86 H. S. PAIKRAY 
43240/202

2 
24.06.2022 CRLMC/1488/2022 10 C 

    

87 SARAT SWAIN 
43241/202

2 
24.06.2022 MACA/96/2022 10 C 

    

88 R.K.MAHABHOI 43247/202 24.06.2022 WP(C)/3278/2006 10 C 
    



2 

89 M. K. SWAIN 
43249/202

2 
24.06.2022 CRLMC/3065/2014 10 C 

    

90 M. K. SWAIN 
43250/202

2 
24.06.2022 CRLMC/3062/2014 10 C 

    

91 M. K. SWAIN 
43251/202

2 
24.06.2022 CRLMC/3063/2014 10 C 

    

92 
NIRMAL KUMAR 

DAS 

43255/202

2 
24.06.2022 WP(C)/13088/2022 10 C 

    

93 M.D.BISWAL 
43258/202

2 
24.06.2022 WP(C)/12931/2022 10 C 

    

94 P R MISHRA 
43264/202

2 
24.06.2022 SA/466/1965 5 U 

    

95 L.D. PANDA 
43267/202

2 
24.06.2022 WP(C)/14260/2022 10 C 

    

96 S.DASH 
43268/202

2 
24.06.2022 WP(C)/35306/2020 10 C 

    

97 D.CHOUDHURY 
43269/202

2 
24.06.2022 WP(C)/9908/2022 10 C 

    

98 M.N.MOHANTY 
43270/202

2 
24.06.2022 WP(C)/11124/2022 10 C 

    

99 M.SWAIN 
43274/202

2 
24.06.2022 WP(C)/12720/2022 10 C 

    

100 P.K.MISHRA 
43275/202

2 
24.06.2022 WP(C)/13394/2022 10 C 

    

101 N.MALLICK 
43276/202

2 
24.06.2022 WP(C)/13190/2022 10 C 

    

102 A.K.MOHANTY 
43284/202

2 
24.06.2022 ABLAPL/6076/2022 10 C 

    

103 M.R.BARIK 
43287/202

2 
24.06.2022 ABLAPL/6072/2022 10 C 

    

104 P.K.MOHANTY 
43289/202

2 
24.06.2022 ABLAPL/6070/2022 10 C 

    

105 G.P.JENA 
43290/202

2 
24.06.2022 ABLAPL/6069/2022 10 C 

    

106 
AMIT KUMAR 

SAA 

43293/202

2 
24.06.2022 FAO/175/2022 10 C 

    

107 S. B. DAS 
43297/202

2 
24.06.2022 MACA/941/2016 10 C 

    

108 DILLIP SAMAL 
43298/202

2 
24.06.2022 ABLAPL/6056/2022 10 C 

    

109 NIRANJAN ROUT 
43299/202

2 
24.06.2022 MACA/941/2016 10 C 

    

110 K. SAHOO 
43302/202

2 
24.06.2022 MACA/175/2009 10 C 

    

111 R.SETHI 
43304/202

2 
24.06.2022 ABLAPL/6044/2022 10 C 

    



112 B.SAHU 
43306/202

2 
24.06.2022 WP(C)/18867/2013 10 C 

    

113 
SAROJ KUMAR 

PARIDA 

43308/202

2 
24.06.2022 WP(C)/5751/2014 10 C 

    

114 R. K. DAS 
43309/202

2 
24.06.2022 WP(C)/7637/2017 10 C 

    

115 BALARAM SINGH 
43310/202

2 
24.06.2022 ABLAPL/12035/2020 10 C 

    

116 
MADHABANANDA 

MOHANTY 

43311/202

2 
24.06.2022 ABLAPL/12821/2020 10 C 

    

117 KIRTAN DANG 
43314/202

2 
24.06.2022 WP(C)/14669/2022 10 C 

    

118 B. MOHANTY 
43316/202

2 
24.06.2022 WP(C)/13015/2022 10 C 

    

119 D. NAYAK 
43317/202

2 
24.06.2022 RSA/281/2017 10 C 

    

120 D. NAYAK 
43320/202

2 
24.06.2022 RSA/131/2011 10 C 

    

121 T.BAG 
43321/202

2 
24.06.2022 RSA/131/2011 10 C 

    

122 D. NAYAK 
43324/202

2 
24.06.2022 RSA/247/2008 10 C 

    

123 
MADHABANANDA 

MOHANTY 

43330/202

2 
24.06.2022 WP(C)/10375/2022 10 C 

    

124 
R. K. 

MAHABHOI 

43331/202

2 
24.06.2022 WP(C)/8288/2022 10 C 

    

125 N R PANDA 
43332/202

2 
24.06.2022 WP(C)/9139/2013 5 U 

    

126 N R PANDA 
43333/202

2 
24.06.2022 WP(C)/3471/2007 5 U 

    

127 N R PANDA 
43334/202

2 
24.06.2022 WP(C)/16571/2017 5 U 

    

128 N R PANDA 
43335/202

2 
24.06.2022 CRLMC/4931/2011 5 U 

    

129 R K BEHERA 
43336/202

2 
24.06.2022 WA/186/2010 5 U 

    

130 J.KAMILA 
43337/202

2 
24.06.2022 CRP/8/2022 5 U 

    

131 G.JAYASINGH 
43338/202

2 
24.06.2022 WP(C)/36719/2020 5 U 

    

132 BHAGABAN JENA 
43339/202

2 
24.06.2022 

WPC(OAC)/3197/200

7 
10 U 

    

133 BALARAM SINGH 
43340/202

2 
24.06.2022 CONTC/1381/2022 5 U 

    

134 S.C. SUNADARA 
43341/202

2 
24.06.2022 MATA/51/2022 5 U 

    

135 C RANA 43342/202 24.06.2022 CRLMC/1651/2014 5 U 
    



2 

136 SK KALIMUDDIN 
43343/202

2 
24.06.2022 CONTC/452/2016 5 U 

    

137 
NIRANJAN 

MALLICK 

43344/202

2 
24.06.2022 BLAPL/9/2022 5 U 

    

138 T BAG 
43345/202

2 
24.06.2022 RSA/551/2014 5 U 

    

139 S R DUTTA 
43346/202

2 
24.06.2022 RPFAM/131/2018 5 U 

    

140 S R DUTTA 
43347/202

2 
24.06.2022 RPFAM/131/2018 1 O 

    

141 
BINOD MADHAB 

DUTTA 

43348/202

2 
24.06.2022 CRLMP/185/2018 5 U 

    

142 A SAHOO 
43349/202

2 
24.06.2022 WP(C)/22658/2016 1 O 

    

143 S R DUTTA 
43350/202

2 
24.06.2022 CRLLP/164/2015 1 O 

    

144 N SAHOO 
43351/202

2 
24.06.2022 BLAPL/10286/2021 5 U 

    

145 N.SAHOO 
43354/202

2 
24.06.2022 WP(C)/11860/2022 10 C 

    

146 B.K.SWAIN 
43356/202

2 
24.06.2022 FAO/211/2021 10 C 

    

147 B.R.SENAPATI 
43357/202

2 
24.06.2022 MACA/537/2010 10 C 

    

148 A.K.DAS 
43358/202

2 
24.06.2022 WP(C)/1873/2015 10 C 

    

149 B.DAS 
43361/202

2 
24.06.2022 WPC(OA)/1735/2015 10 C 

    

150 B.B.DAS 
43362/202

2 
24.06.2022 

WPC(OAC)/1623/201

5 
10 C 

    

151 N.K.SATAPATHY 
43364/202

2 
24.06.2022 

WPC(OAC)/1872/201

5 
10 C 

    

152 S.K.BHANJADEO 
43365/202

2 
24.06.2022 

WPC(OAC)/1974/201

5 
10 C 

    

153 MOHAN BEHERA 
43366/202

2 
24.06.2022 CONTC/1178/2016 10 C 

    

154 
DILLIP KU. 

SAHU 

43367/202

2 
24.06.2022 WP(C)/41856/2021 10 C 

    

155 A.SARMAD 
43368/202

2 
24.06.2022 WP(C)/27188/2021 10 C 

    

156 P.K.BEHERA 
43370/202

2 
24.06.2022 WP(C)/7905/2022 10 C 

    

157 D.SWAIN 
43371/202

2 
24.06.2022 WP(C)/930/2022 10 C 

    

158 B. DAS 
43373/202

2 
24.06.2022 WP(C)/4235/2012 10 U 

    



159 
GANGADHAR 

SWAIN 

43374/202

2 
24.06.2022 WP(C)/21907/2016 5 U 

    

160 
JYOTI RANJAN 

SAHOO 

43375/202

2 
24.06.2022 WP(C)/10817/2022 5 U 

    

161 
JYOTI RANJAN 

SAHOO 

43376/202

2 
24.06.2022 WP(C)/20338/2014 10 U 

    

162 SUMANTA DAS 
43377/202

2 
24.06.2022 WP(C)/15254/2017 10 C 

    

163 
BIKRAM KUMAR 

SWAIN 

43379/202

2 
24.06.2022 WP(C)/14063/2022 10 C 

    

164 B. K. SWAIN 
43380/202

2 
24.06.2022 WP(C)/14090/2022 10 C 

    

165 
BIKRAM KUMAR 

SWAIN 

43381/202

2 
24.06.2022 WP(C)/14094/2022 10 C 

    

166 B. DAS 
43382/202

2 
24.06.2022 WP(C)/15189/2022 10 C 

    

167 MANAS PATI 
43383/202

2 
24.06.2022 WP(C)/14408/2022 10 C 

    

168 MANAS PATI 
43384/202

2 
24.06.2022 WP(C)/12965/2022 10 C 

    

169 
JYOTI PRAKASH 

KAR 

43385/202

2 
24.06.2022 BLAPL/2978/2022 10 C 

    

170 KSHITISH 
43386/202

2 
24.06.2022 MACA/356/2015 10 C 

    

171 RAHUL SETHI 
43387/202

2 
24.06.2022 CRLREV/254/2022 10 C 

    

172 
SRINIBAS 

MOHANTY 

43390/202

2 
24.06.2022 CRLREV/255/2022 10 C 

    

173 B.K.SAHOO 
43391/202

2 
24.06.2022 CRLREV/163/2022 10 C 

    

174 S.K. BEHERA 
43392/202

2 
24.06.2022 CRLREV/221/2022 10 C 

    

175 GANESH SAHOO 
43393/202

2 
24.06.2022 CRLREV/259/2022 10 C 

    

176 S. K. RATH 
43394/202

2 
24.06.2022 CRLA/408/2021 10 C 

    

177 D.K. MALLICK 
43395/202

2 
24.06.2022 CRLA/408/2021 10 C 

    

178 G. SUNDARA 
43396/202

2 
24.06.2022 CONTC/5706/2021 10 C 

    

179 G. JAYASINGH 
43401/202

2 
24.06.2022 TRP(C)/141/2022 10 C 

    

180 M.K.PANI 
43402/202

2 
24.06.2022 CRLREV/230/2022 10 C 

    

181 G.SAHOO 
43403/202

2 
24.06.2022 BLAPL/6244/2021 10 C 

    

    
Total  1572 

     



N I C 

  

 


